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Government of India
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UdyogBhawan, New Delhi
Dated 13" September, 2018
TRADE NOTICE No. 31 /2018

To

All EPCs

Federation of Indian Export Organisations
All Regional Authorities of DGFT

All Exporters
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Subject: ‘To do list for SCOMET Policy/Procedure’ for feedback/inputs from industry for
simplification of licensing procedure of SCOMET items - regarding.

Attention of Trade and Industry is invited to several initiatives taken by DGFT in
recent past, based on their feedback,to streamline the processes of licensing of dual use
SCOMET items, including policy interventions in the areas, where there existed policy gaps.
These measures include centralised issue of SCOMET licenses from DGFT Headquarters, live
status of license applications on the home page of DGFT website under ‘export facilitation’
and recent public notices simplifying the procedure for export of SCOMET items.

2. In continuation of the above trade measures, a ‘Google spread sheet’ containing ‘To
do list for SCOMET Policy/Procedure’ has been created. The Google spread sheet can be
accessed at the URL address: goo.gl/TPiieG

3. While the industry would be kept updated on the status of action taken on their
feedback/suggestions received so far, they can also add new issues in a separate row below
the existing entries. These suggestions will also be taken into account and status would be
updated from time to time.

4, This issues with the approval of competent authority.

(Arunoday Goswami)

Joint Director General of Foreign Trade
Tele No. 23063419

e-mail :arunoday.goswami @nic.in

Copy to:
1. PStoCIM
2. PSto MoS (C&I)
3. PSO to Commerce Secretary
4. PPSto DGFT
5. PPS to Addl DGFT(Export), DGFT



